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CENTRAL ADMINISTRATIVE TRIBUNAL 
KOLKATA BENCH 

(CIRCUIT AT PORT BLAIR) 

No. O.A. 351/00535/2017 	 Date of order: 13.0 

Present: Hon'ble Mr. V. Ajay Kumar, Judicial Member,  
Hon'bje Dr. Nandita Chatterjee, Administrative Member 

Shri. Arun Kumar Biswas 
S/o Biren Biswas, 
Rio Kalig hat Village, 
Deglipur age 
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A&N Islands 
PortBlair-7441O1 

3. 
A & N Adrninist?1ion., 
Port Blair— 744101. 

The Secreta ry-Cum -Director, 
Directorate of Transport, 
A & t4 Administration, 
Port Blair— 744101. 

The Deputy Director, 
Directorate of Traiisport, • 
Andaman & Nicobar Administration, 
Port Blair— 744101. 
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Respondents 

For the Applicant 
	

Mr. R. Kumar, Counsel 

For the Respondents 
	

Mr. M. Lall, Counsel 

ORDER(Oral) 

Per Mr. V. Ajay Kumar, Judicial Member: 

Heard Mr. R. Kumar, Ld. Counsel for the applicant and Mr. M. Lall, 

Counsel for the official respondents \c:. 

2. 	The applicant, 

has filed this 

8 is a Da J'aiwd Bvs ( 
1
4  

pkIr regularization c 

iuctä1der the respondents, 

with ceain 
ow 

other persons whose services bave&eii regularized by thispondejit 

authorities. 	 .. 	 - 

3 	In the circumstances the OAitpóed of,without going inte m 

of the case, by permittjng the applicant to file a fresh representation vantilat 

his g'rievances to the rpondëiit 	oeIsfron. tre date of receipt 

(. 	J. 	I 
copy of this order and upon receipt f uchrrepresntation from the apllar 

respondents shall consder thesameand pas an..ppropriate reasoned ap 

order 	 d 
je A - 	 r • 

li 
therefror4 H oviever HLthedid representation is dsided1 oiie vacancy for 

post of Bus Gnduotor shall remain unfilled out of the notification said to hay 

been issued by theespondnts for regular recruitmpt 

(Nandita Chatterjee) 
	

(V. Ajay Kumar) 
Administrative Member 
	

Judicial Member 
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